
t 
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BFJCH AT HYDE RABD 

O.A.NO. 

Between t 
Date of Order: 6/7-93 

I' 

Divitional Railway Manager, (w) 
- South Central Railway, Secunderabad, 

Porrnnnc'nt T.737  InTrCtOr (con) 
S.C.Rly, Secunderabad. 
Chiefi Signaj. Inspector, 
Signal & Telecomunication Lpartment, 
S.C.Rly, Secuhd?rabad. 

Applicants. 

and 	 . 	 F 	 . 	 - 

1.- 

2. Presidig Officer, Latour Court;  
Narayanaguda, A.P. Hyderabad. 

Respondents. 

P.r the ApplicantsL Mr.N.I.Devraj, SC f or Rlys. 

For the Respondents-. 

cORAMS 
THE HON' BLE - MR. 1TUSTICE V.NE}L'LAERI 1W) s -VICE CHAIRI'WJ 

AND 
THE HONTBLE MR.P.T.TIRIJVENGADAM ; TIENBER(ADNN) 

The Tribunal made the follcxdng Order;- - 

Admit. The operation of the order dated 11-3--2 

in C.M.P.No. 	( 	is suspended until further orders. 

Issue notice to the Respondents. 

post the case On 6.9,93. 

dpS f2J (Ti). 

To 
The bivisional Railway Manager (13.G) S.C.Rly, Secunderabad. 
The Permanent Way InthpectOr (con) s.c.nly. Secunderabad. 
The ChieL_Sigflal Inspector, Signal & TelecOtmlUnication 
Department, S.C.Rly, Secunderabad. 

The Presiding Officer, Labour Court, Narayanaguda, 1-lyderabad. 
One copy to 111r.N.R.Devraj, Sc for Rlys. CAT.I-Iyd. 

S 
One copy toNr. 	.. 	 .  

One spare copy. 
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ii. 	 . 
C 	 N 
TYPED BY 	 COMPARED BY 

CHECKED BY 	 PPPROVED BY 

IN THE CJNTRAL ;.DYJNTSTRATIVE TEIBUNJL 

THE NON! BLE MR.aUSTICE V.NEELADRI RAO 
VICE CMZIRMkN 

TD 

THE HONtBLE 7{R.A.B.GORTY MEMBER(AD) 

THE NON' BLE. JNR. T C}-LkNDRA5E}cJ-iJR REDLY 
I 	 MENBER(J) 

AND 

THE HON'BLE 14R.P.T.flRWENGADbJI :M(A) 

Dated t G -1 -1993 

N 

	 0 RDER/J4ENI.> 

M.A. /n.A.,: C.A. No. 

in 

0 0 A.NO. 

T • A • No 0  

Admitted and Interim directions 
issued 

3d ibW e d 

a 
	 Diiosed of with directions 

Di 4iss ed 

Disjnissed as withdrawn 

DiskEsed for default. 	n 
Rejcted/ Ordered 

No'order as to costs. 
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